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for the year 1981-82 aloog with 
Audited Accounts. 

(ii) A statement (Hindi and BngJi h 
version ) regarding Review by th 
Government on the workin of 
the Silk and Art Silk Mil) 
Research Association, Bombay, 
for the year 1981-82. 

(2) A statement (Hindi and English ver-
sions) showing reasons for delay in 
laying tbe papers mentioned at (1) 
above. [Placed in Library. See No. 
LT-6616/83]. 

Life Ins rance Corporation of India (CI 
III and Class IV Employees) Pay (Amend-
ment) Rules, 1983, Annual Report of Compt-
roller and Auditor General of India for 19 1-
82 Union' Go,t. (Railways), Appopri tion 
Accounts, Railways, for 1981-82, art 1-
Revie and Part II-Detailed Appropri tion 

Accounts etc. etc. 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF INANCE (SHRI 
JANARDHANA POOJARY): I beg to lay 
on the Table : 

(1) A copy of tbe Life Insurance Corpo-
ration of India (Class 111 and Ja s IV 
Employees) Pay (Amendment) Rules, 
1983 (Hindi and English version) 
pubJi bed in Nottfication No. G .S.R. 
360 (E) in Gazette of India dated the 
30th April, 1983, ~adcr ub-section (3) 
of section 48 of the Life In ranee 
Corporation Act, 1956. [Placed in 
LibrarY. See o. LT-6617/83]. 

t2) A copy of the Report of the Comp .. 
roller and Auditor Gcner I of Indi 
for the ,ear 1981-82-Union Gov rn-
ment) (Railways) (Hindi and Engli b 
ver ions) under article 151 (1) of tbe 
Con titution. [Placed in Library. See 

o. LT- 618/83]. 

(3) A copy of Appropriation Accou , 
Railway, for the year 1981-82, Part 
J-Revi w (Hindi and nglish ver ions). 
[Placed in Library. ee No. LT-6619/ 
~3). 

laid on the T bl 

(4) A copy of Appropriation ccounts, 
Railway, for the year 1 81- 2- art-
Detailed Appr priation Account 
(Hindi and Engli h version). [ J ced 
in Library. See No. LT·6619/83J. 

(4) A copy of Block Accounts (inclUdi 
Capital Statements compri ing th 
Loan Accounts), Balance Sheets and 
Profit and Loss Accounts, Railw ys, 
for the year 1981-82 (Hindi n 
English ver ion). [Placed in Library. 
See No. Lt-6620/83]. 

(6) A stat ment (Hindi and English ver-
sions) correcting certain information 
contained in Notification o. 135/ 
83·- entral xcise, dated the 30th 
April, 1983 (G.S. . 371 (E»-[PJaeeti 
in Library. See No. LT-6621/83]. 

12.23 hrs. 

DIRECTION IS UED BY THE SPEA E 
UNDER THE RULES 0 PRO DURE 

SECRET AR Y: Sir, I beg to lay on the 
Table a copy of Direction 118A (Hindi and 
English versions) j ued by the Sp ker 
under the Rule of Pr ccdure and Cond 
of Busine s in Lok Sabha. 

COMMITT E ON SUBORDINAtE 
LEGISLATION 

i ht nth Report 

SHRI R.S. SPARROW (Jullundur): ir, 
I beg to pre ent the ighteenth 
(Hindi and Engli h version) f the Com-
mittee on Subordinate Legi Jation. 
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